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unauthorised powerlooms in various (b) and (c). Tbere havo been no fur-

regions of Maharashtra; and 

(c) if so, the aclion Government are 
tak'ng to implement the ban fully and to 
check tbe unauthorised growth of ~

looms? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(SHRI RAM SEWAKj : (aj Yes, Sir. 

(b) Some powerlooms 
Maharashtra bave violated 

parlicularly in 
Ihe ban and 

80me unautborised powerloo ms have been 
8el up in the various regions of Mabara-
sblra. 

(c) Tbe ~  has to be enforced througb 
the State Governments. The enforcement 
of the ban in Mabarashtra has been held 
up by an interim injunction issued by ,he 
Bomba, High Court restraining Govern-
meDt from enforcing the ban. In order to 
check unautbori.ed grow,h of poweriooms, 
all existing unauthorised powerioOlm as on 
28-2-1966 are being regulari'ed and stri-
clcr enforcemeDt of Te.lile Control Order 
is beinl ensured. 

Dilappear • ..,e or Soviet Embassy 
Orflclal In New Delbi 

1586. SHRI N. R. DEOGHARE 
SHRt S. K. TAPURIAH : 
SHRI S P. RAMAMOORTHY 
SHRI MEETHA LAL MEENA 
SHRI GADILINGANA GOWD 

W"I the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(B) wbetber Government Bre aware of 
tbe neNs·ilem appearing iD the "Hrndusran 
Times' of the 10th February, i970 regard-
ing the disappearance of the Pre., Orneer 
of tbe Soviet Embassy :iD New Delhi; 

(bl if so. wbat are the late9t develop-
menU in tbis re&lrd; Bnd 

(cj wbat action ~  have takeo 
io this cooneclion 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) 

Ve., Sir. 

ther developments but efforts by the policli 
to trace the missina Soviet orncial are 
continuing 

Proposal. lor ~  o( Upper 
TUll&llIbadra ProJ.ct 

1587. SHRI S A. AOADI: Will tbo 
Minister of IRRIG,T10N AND POWER 
be pleased to stale : 

(a) whether MYlore Oovernlll.nt has 
submitted itl Plaa Propol.l. for the cons. 
truction of the Upper Tuollabhadr. PrDject 
during 19/>9 for tbe approval and clearanco 
by tbe Union Government; 

(b) if so, tb. broad f.tur •• or tbe 
Scheme; the estimated COlt Bud III. Di,-
trict-wise Bcrealle cominll under this 
project; 

(c j whether BI propo •• d by the Stale 
Government it bu been included in tbe 
Foorth Five-year Plan; and 

(d) if Dot, the reaSOD. tberefor 

THE DEPUTY MINISTER IN THB 
MINISTRY OF IB.RIOATJON AND 
POWER (SHRI SIDDBSHWAR PRASAD) 
(a) Yes, Sir. 

(b) The Project .timll,d to cell Rs. 
20.2 crores cnvi ..... tbe coo.truetit>1I of. 
"arrl.e acroU TWlgabbadra riYer oear 
Bairan[!'ld in Hir.korur Tahlk or DII.rwar 
district to irrlgat. i,1' 000 acrn ill Dbar-
war, ChilrBdurKa, R.lcbur aDd Bellarll 
dhtrict.. Tbe Project reporl dot. not 
indicale the district-wise break up or tbe 
area. 

(c) and (d). 11 iI considered that II 
would Dot be appropriate for tbe Gov.ro-
meDt of India to cODlider tb. cl.rlDc. 
of any Dew project. ill lb. Kri,ba buin 
while the walec dlipUll5 iD COIpecl of tho 
Kri.hna river art UDder eoolid.r.tloD of 
tbe KrilhDa Water Disputea TrlbuDAI. 

ElapiD,. ... Oriea'" P .... 

158!'. SHRI LOBO PRABHU : WlJI 
tbe PRIME MINISTER bo pl_d to 
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alate : 

<a> wbetber in view of tbe pps Ibown 
between capacit) and production on pales 
261 to 264 of tbe Draft Plan, for wbat 
reasolUl bas increased capacity been propo-
sed and bu anyone taken ~ s s  

for tbe assessment in tbe Ministry or in tbe 
Planniol Commission; 

(bl wbether any calculations bave 
been made of tbe potentials for labour of 
the different head. of investment in the 
Fourtb Plan in view of the growing unem-
ployment; and 

(cl if not, the reason why this should 
not be referred to the Committee of experts 
beaded by Prof. Dantwala ? 

THE' PRIME MINISTER, MINISTER 
OF FINANCH, MINISTER OF ATOMIC 
ENBROY AND MINISTER OF PLANN-
INO (SHRIMATI INDIRA OANDHI) : 
(al Tbe targets of capacity and produ· 
ction for selected industries mentioned on 
pales 261 ~  of the Fourth Five Year PIRn 
(1969-74) Draft bave been worked out after 
doUriled studies were carried out at the 
inltance of tho Planninl Commiulon by 
tbe Planning Oroups/Working Oroup_, 
Development Councils, Directorate Oeneral 
of Technic11 Development and other alen· 
ciCl wbo were anociated with the formula· 
tion of tbe Fourtb Five Year Plan. Theae 
ellimales reproseated the levell of capacit, 
and production con.idered necessar) and 
ponible iD tbe context of the demand fore-
Cist for various indultrial commodities 
klclulive of both dome.tic and export 
requirement I. 

(b> IDd <C) . No firm calculationl haye 
10 far been made of the emp\o) ment potel!-
tiel for different heads of development In 
tbe Pounh Plan on aCCouDt of the paucity 
of filled criteria for computation of employ-
ment for differeDt sectors of investment, 
The Dantwala Committee have aha cOllsl-
dered this matter and suggested that any 
estimate of labour force, additional employ-
ment leneflted and unemployment, presen· 
tocl in oac t6i1neasiOllal mall8illlde il &eitber 
.canioaNl DOt _ful a. iBdin&Gr1 of lbe 
economic IlIullioD. 

Emplo, .. ot PoteDtlal of R.,IMd 
Fourtb PIaD 

1590. SHRI LOBO PRABHU Will 
the PRIME MINISTER be pleaaed to 
state : 

(a> whether tbe employ meat poteatill 
of the increased prO'-isioD of tbe Fourth 
Plan was considered and what il tbe calc:-
ulation; 

(b 1 since Government are cODsiderinc 
implementation of the Ten Point Pcogra-
amme uf the Conlress Party, wbat is lhe 
employment potential of each poinl and 
what is the per capita cost of the extra 
employment provided; and 

(cl whether OovernmeDt would reorie-
nl the Plan and the coming budget to labo-
ur intensive projects. particularly in rural 
areas. which constitute the base of the 
economic pyramid considerinl tbe growing 
uDemplo)ment ? 

THE PRIME MINISTER. MINISTER 
OF FINANCE. MINISTER OF ATOMIC 
ENEROY AND MINISTER OF PLANN-
INO lSHRIMATI INDRA OANDHI) 
lal and (b). It is difficult to make firm 
estimates at Ihis stage of the employment 
pOleOlial of tbe prolrammes included in the 
4th Plao. The Ten-Point Prolramme of the 
Conlress Party refers  to measures of socio-
ecooomlc sianificance. Some of these 
measures will also have a bearinl on gener-
ation of opportunities for employmeot wbi-
ch however canoot be quaDtified. 

(cl Some steps have been taken in the 
recent bud let to augment opportunitiel for 
amploymeDt. Datails will be fouDd io tlla 
brocbure eDtitled "To.,.,tb Growt" _. 
ItJdtJI ", ... " circulated 10 Ike Hon'bIa 
Memb_ aloo, wltb BudICt pape ..... 

Haladl Irrlptloa SCh .... Ipored 
darla, til. lallt tIIrc. Pia. 

IS91. SHR[ LOBO PRABHU : Will 
Ihe Miniller of IRRIOATION AND POW-
ER be pleased to Itate : 

(al the circum,tances under wbicb the 
Ministry and PlannlDI Commission iIDored 
the Haladi Jrri.stioD ICbetM duriq tbe la. 




